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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH JABALPUR
e I ST JABAL PUR

Original Application No. 637 of 1998

Jabalpur, this the 22nd day of July, 2003.

Hon'ble Mr. J.K. Kaushik, Judicial Member
Hon'ble Mr. Anand Kumar Bhatt, Administrative Member

Panka j Snrivantava,

4ged about 30 years,

8y occupation Post's of Post
Man in Head Office Post Office,

Reva, (Mp) : APPL ICANT
(By Advocate - Nons)
VERSUS

Union of India through
1. Director General Posts’ and

Telegraph Department,

Neu Delhi.
2. Director General of Circular

Post's and Telegraph Department
Reipur, (m,p,)

3. Superintendent of Post Office,
Oivision Rewva, District Rewa, M.p,
4, Sub-Divisiona) Inspector, post
0ffice, Reuwa (First) RESPONDENTS

(By Advocats - Shri P. Shankarsn holding brief of
Shri S.C. Sharms)

ORDER (ORAL)

By J.K. Kaushik, Judicisl Member -

The learned counsel for the applicant ig not

&ppearing for last several Occasions. Today also, nons

is present on his bshajrf,

2. As per the pleadings, ye find that a very small

controversy jig involved in the instant case. The

%i/,:pplicant, while he yas working on the Post of Extra




Departmental Branch Post Master (E0BPM) at Ataria Branch
0ffice, was directed to hang over the charge gf his post
to the duly selected person, The Tespondents wers not
8llowing the @pplicant to Perform his duties and thorefore,

he has fi]ed this 0.A. for séeking quashment of order at
Annax. A/1,

3. The 0.A hag been Piled on Rumber of grounds. Thg
respondentg havo filed their réply ang in Para 13 it heg
been specifically mentioned that 8pplicant hag Rov complieg
with the order Annexure R/4 dateg 24.5.1998 and the
applicant jis continuing ss Poatnaﬁ a8t Reua Hgag 0ffice.

In this vigy of the matter, the application filed by him

and carefully Perusged the records of the casge,

learned Counsel
5. The X / Por Téspondsnts hag reiterated hig gtang

regarding the defence as ggt out in reply and jit has very
spocifically been submitted that applicant hags already

carried oyt thb order angd therefore the 0.A does not

survive nou,

7. No orders as to Costs,

W gvt‘(‘ e (}_)__
(Anand Kumar gty ) 3.K. Kaushik)
Adninistrative Member ( om k)

Judicia)l Memb g
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